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9th December, 1977, publishing the

Insecticides (Amendment) Rules, 1977,

[Placed in Library. See No. LT-1608/

78.]

Report (1976-77) of the Indian Insti-
titute of Technology, Deihj

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN.
DER): Sir, I beg to lay on the Table a
copy (in Hindi) of the Annual Report
of the Indian Institute of Technology,
Delhi, for the year 1976-77. [Placed in
Library. See No, LT-1462/78.]

Report (1976-7%) on the working of

Industrial ang Commercial undertak-

ings of the Central Government (Ve-
fume I to I

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE (SHRI
SATISH AGARWAL): Sir, I beg to
lay on the Table, a copy (in English
and Hindi) of the Annual Report on
the working of Industrial and Com.-
mercial Undertakings of the Central
Government for the year 1976-77 (Vo-
lumes I to III). [Placed in Library.
See No, LT-1544/78.]

I, Report (1976-77) and Accounts of
the Housing and Urban Develop.
ment Corporation Limited, New
Delhi and relateq papers

II. Corrigendum to Government noti-
fication S.0. No. 4226, dated 6th
August, 1977
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[Placed in Library. See No, LT-1607/
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I. Railway protection force (Amend-
ment) Rules, 1977

II. Notification of the Ministry 4f
Raiiways (Railway Board)

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI SHEO NARAIN): Sir, I beg
to lay on the Table;

I. A copy each (in English and
Hindi) of the following Notifications
of the Ministry of Railways (Railway
Board), Under sub-section (3) of sec-
tion 21 of the Railway Protection
Force Act, 1957:

(i) G.S.R. No. 32, dated the
7th January, 1978, publishing the
Railway Protection Force (Amend-
ment) Rules, 1977,

(ii) G.S5.R. No. 33, dated the Tth
January, 1978, publishing the Rail-
way Protection Force (Amendment)

Rules, 1977. [Placeq 1in Library.
See No. LT-1518/78 for (i) ang (ii).]



